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Reservatioa of items fer Small 
Scale ~~du.tries 

420 I. SHRI CHINTAMANI JENA : 
Will the MInister of INDUSTRY be 
pleased to itate : 

(a) wpet~er t~ere is any proposal 
under eoDSldeJ? tlOn of Government to 
expand the list of commodities re!!erved 
for small scale and cottage industries ; 

(b) how ll'l3.ny commodities were 
included in the reserved list dwing the 
last two years; year-wise; pnd 

(c) what further measures are under 
Government's consideration for protecting 
small industries ? 

THE MUnSTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARA1IUIT CHA..~ANA): (a) The 
consLderation of ltems for reservation for 
production in the small scale sector is 
a cor tinuous proce&& and the Standing 
Committee for re~erved industries has 
been set up by Govt. to identit fy and 
suggest such items. 

(b) During 1979-80, no additional 
items were included in the reserved list. 
However, in May,lgSo 27 additional 
itetrs were brought into the list, increasing 

• tile tetal of reserved items to 834. 

(c) In addition to giving price preferel1. 
ce to products of trmall scale industrieE, 
382 items have also beeD reserved for ex-
clusive purchase from the small scale 
sector under the Centrd.l Government's 
purchase programme, Government keep 
und("r constant review the policy of 
preference to small scale sector in Govern-
n: ent purchase programrre as also the 
policy of reservation of items for 
production in small scale sector. 
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Am.encbnent to Sales Promotion 
Em.ployees' (Conditions of Service) 

~ci;'i97~ 

4203' SHRI SUNIL MAITRA: Will 
the Minister of LABOUR be pleased to 
state : 

(a) whether the Federation of Medi-
cal Representatves' Association of India 
submitted a Charter of Demands in 
December, 1978; ,. 

(b) if s~, wru..t steps Government have 
taken to resolv'e the dispute ; 

(c) wh("ther it is also a fact that Govern-
ment intend to amend the Sales Pro-
motion Employees' (Condtions of Sen ice) 
Act, 1976 and the Federation of Medical 
Representatives of India has submitted 
a memorandum to Government in this 
regard; and 

(d) ifso, whether Go"ernment propose 
to take irto conEideation the suggestions 
made by the above. federation while eflec-
ting proposed an: endment to the Act? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF LABOUR (SHRt P. 
VENKATA REDDY) : (a) to (d), The 
Federation of Medioal Representitives 
~iation of Jndia ha4 I!ubmitted a 
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Charter of DemandJ on various occalioDl 
in November, 1978 and 'more recently 
in Oetoller. 1980· Goverument hal 
aamined theae Charter. 0( Demandl 
carefully .. nd nort,.;,. r J'I"'1!dmentl to 
the Act of 19i6 are under conlideration. 

Marked.. l.dUty te Small Scal. 
lncIa.trle. Prodact. 

420.... SHRI R.L.P: VERMA: Will 
the Miniltrr (If Il\DUSTR Y be pkasrd 
to .tak: 

Ca) whether it it a fact that there are 
n.o facilitie. or 8ITan~men II for mar ke-
tIDS of .mall Icale induatri,.. rrccil:cta in 
the State of Bihar; 

(b) whether it it a fact that Central 
Government have not yet aet up a proFer 
body for marketin, outlets intelligrr.cr 
of Survry for Small Scale Industriel units· , 

(c) whether it iI also a fact that office. 
of el) SIDO, Cita bade centre. and sub-
contracting exchanges), (2) Standing 
Committee on Marketir.g, (s) Export 
Promotion Council, (4) State Tn diLg Cor-
~orationt (5) Tnde DcveloI mcnt Autho-
rIty, (6) Indian IDititute of FOR'ign 
Trade have not yet bt-en lirt up in the 
State of Bihar; and 

Cd) if 10, what ltepa for ailing uni" of 
Small Scale IndUitries in Bihar are bring 
taken to implove the situation? 

mE MIl\1:STER OF STATE ·IN 
THE MIl\ISTR. Y OF ll\DUSTRY (SHltI 
CHARANJIT CHANA.""lA): <a) Bihar 
State Small Industrirs Corpc;raticiD and 
Bihar State Export CorporatiCJn do pro-
vide facilitiea for the ml.rkc.tif'lg cf ~mal1 
leale industry products of the State of 
Bit'ar. 

(b) No, Sir. Central GovcrrJDf"llt b \"f' 
provided iilSistance to the Sta te Go'Tm-
ment of Bihar for eltLblBhirg a trrde 
centre at Patna with the·object of dis-
play small industry products, maintainir.g 
and disseminating mark~ting intelligt'rce 
and eltablishing suitable linkr.gu trt",-
een the small units and their protpective 
buyen. The National Small Industries 
Corporation h .. also recrntly cstzUistKd 
its branch office at Patna which would 
provide assistance to small units especially 
in marketing to Crntral ac,,'crrmcnt or-
ganisations. 

(c) A St tC'JTl("rt s'~r\\"ir g thr position 
in supecl of each organisatic.n in the 
State of Bihar is attachrd. 

(d) A State Level Inter Institutional 
Committee has ber-n set up to Frccmcally 
cODlidrr the easel of sick l:nita a d help 
in their revival. The vffiGul r,rc·gr: n refS 
for develormrnt of I"mall scak ir.dllstriu 
at Central and State levds in the field 
of technol()gical help, nunrg(m(nt ad 
marketing assii12nce ~~~ prc,visicn of r~ w 
matrrials credit f&ClhtlC:S (ord oU-,n In-
puts are' all directed t( wards pcvidir g 
help to the small scale units. 

Statement 

Name of the Central Govt. organisation 

Sm'ill Industries Development Organisation 
(SmO) 

Tnade Centres 

Name and location of the office in BiharJRt'luarb 

2 

(.1 SmalllndUhtries Service Institute, Patna. 

A Sub-Contractin~ exchanges already 
in operation and is attached to the 
SISI, Fa tna. 

(ii) Sm~ll Industries Service Institute, Ran chi. 

(iii) Sm'ill Industries 'Service Institute, 
Muzaftarpur . 

(w) Branch Small Industries Service Instit ute, 
Dhanbad. 

(v) Product and processed Development Ce ntre 
(for Glass and Ceramics), Ranchi. 

A Trade Centre has already been established at 
Patna by the State Industries Corporation 
with Central assistance. 




